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1.! 22.8.6. 
	

/ Shri. Iian ilohan, the learned counsel for the 

applicant. 

Heard learned counsel for th.e applicant on the 

question of admission. Admit. Issue notices to the 

respondents returnable within six weeks. Thereafter, 

the applicant shall have the liberty of filino rejoinder 

if any, within two weeks. List this case on 4,10096  for 

	

'i 	lk-Y  
* 	 hearing. 

OV 

(N.K. ierma) 

Mnber (A) 

/4. hO. 1996 	Counsel for the applicant : Mr.R N. Sahaj 

Adjourned to 4.12.1996 for hearig, 

\ 

P 
K.I).saha ) 	 ( V.I ehrotra ) Member (4k) 	 Vice-Chairman 

pa 

	

TW 	 12.12.96. 

/c 

ir 

5/ 

List it on 12.12.96 for hearino. 

(U.N. 1ehrotra) 

ice-cha irman 

4/12.12.96 

Shri .N.Sahai, counsel for theapplicarit. 

on the request of counsel for the a r'pliCant, 

theseVad~ioned to 06.-02.199 for hearing. 

Purktha)/Meber(J) 



LA - 	7)/96 	 I. 

	

r 	 • 	 • 

5e/ b.2.97. 	List it on 4.4.97 for'haaring.: 

(J.N. M brotra) 

j 	r 1 j 	-jc.Vice-c airman. 

H11 	dh . 	•. 

- 	:- 	 1 

4•4•97 	 List on 5.697 for hearing.. 

rd  

	

k 	 • 	 V.N.ehrotra) 

:. 	 .1 	 VXCe—Cha1]flJfl 

,.•. 	 . 	• 

H 
97 	 List on 1,08.1997 for hearing.  

(V .IN. Mehrra) 

	

S kcj 	 - 	• 	
v ic—Cha irri n 



911 
k.  WISOV, 

LI 

Q.A,; 379/96 

'SKI 

/ 	
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IF' 	List on 7 •10.1997 for hearing. 

-. . 	 . 	 (V.N.Mehrotr) 
Vice.hairrnar. 

9/1740,97 	List it on .26.12.1997 £r hearing. 

(V . N . Iviebüt ra) 

- Vice.h4 —LI 

10/26,12,97 	 Since Bench is not available casiS 

aajournea to 23.02.1998 for hearing 

(V.K.Srivaw— 
SKI 	 Ly. 

--- - 

3.2.98. 	 List it on d.b.98 for hearin 	7 	1 	1 
/c35/ 	 prasaa) 	 (J.N. Mehrotra) 

1emoer (A) 	 tiice- 	rnian 

12.! 8.5.98. 	Shri R.N. Sahai, the counsel for theapplic 

1__ 	 -- A _ 
[I 	i L'IILU CUUH5J. I UL L!Ie applicant 

he has received copy of the u/s today. He prayé for and 

is allowed four week's time to file rejoinder. Lst it 

on.24.7.98 for direction. 	 -L 

(L.R.K. Prasad) 	. 	 (U.N. rlerirotra) 

Mamber (A) 	 .. .Vice-ch.i'rrnanJ 

/ 
13/2 4.07. 98 	W/á filed on behalf of respondents. 

Applicant is allowed three weeks time to file 
. 	rejoinder. 

List on 07.10.1998 for clirectiRn. 

(L..K.Prasad) 	 (V.N.thèhrotra) 
5KI • 	i'iernber(A) 	 VjCe-hajian 
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o7-379/96 
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14/07.10.98 	NOne for the applicant. 
Shri P.Kumar, counsel for the pvt, respondent. 

List Ofl 18,12.1998 fordirection. 

(]a1shrnaAJha) 	 (L. r.K..Prasad) 

S<J 	 Mernber(J) 	 . 	rierrber(A) 

- / 

15/18,12,98 	AS the pleadings are complete, list, 
22.0031999 frrh€arinn 

16/22.3.99 	AS the Member (J) has not come to the office, 

list it for hearing on 15.4.99. 	 - 

SKS - 	 ( tJ.R.K 4  Prasad ) 
Member (A 

On the request of the learned counsel for the 

- 	I • 	L •. 	 ç 	
: 

applicant, .L1SL 

cAA  
/CBS/ 	(LMKSHNAL JHA) 	 (L.R.K.?:•PRASAD) 

MEJI B ER () 	 ME MB ER (A) 

18/3.6.99 	None for the parties. 
List it for hearing on 5.8.99 

IAT 

AKJ 	(L.JHA) 	 (L.R.K.PRASAD). 
MEMBIR (J) 	 MEMBER(A) 

-. 
(La}cshman Jha) 	 (L. R. K. Prasad) 

Membez-(J) 	 Nernber(A) 
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